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(iv) Pusric Scnoor Smnu). '

SHRI RAJ KRISHNA DAWN
(Burdwan) :  Sir, under rule 877, 1
mention the following matter of urgent
public importance.

The coaching systera in private schools
is creating & gap within the society and
day by day the gap is widening between
the common men and the affluent. As
has been seen, every person of privileged
class is anxious to get his kid admitted
in a private school by paying huge sums
which are demanded in the guise of dena-
tions. ‘While our leaders make loud pro-
mises for Indianisation, they are abolutel
keeping their eyes and ears closed as to
how the brains of innocent childern are
bsing washed,  Instead of making them
proud of their heritage, they are made to
lee] that their culture and way of living in
Europe. The typical system adopted by these
private schools imparts a perverted culture
and makes middle-class sahibs intellectu-
ally subservient to half-digested ideas of the
middle-class west.  Therefore, it is very
necessary to go into the details of the
lunctioning of such schools and to
determine precisely what kind of a
is created gr such institutions. This is a
subject which has aroused many suspicions
in the minds of the public in general
abaut the way these schools are in -
Yion  within  the country. ey
demand higher fees and expect the boys
1o be better dressed and the medium in all
subjects in English. Thercby they create
communities of the afuent elites. By
destroying their own roots of origin, the
boys are alienated from their own people.
and remain so far the rest of thelr live.

It is to avoid the turning
out of al} mdynnd rootless young men
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our children sul of their own culture
and heri Al the Centre has not
been able to feel the and has reaiised
the extent of damage which such

schools are doing to the nation.

imarily this is the reason that they

ave already adopted a unanimous reso-
lution in Delhi Metropolitan Council
where they bave sy doing_away
with the Public School Education System
to bring uniformity in the standard of edu-
cation and have recommended that such
schuols should be t at par with those
thth'i' Government of Government-aided
schaols. )

1t is strongly felt that the Centre should
move fast in scrapping out the system of
public school education so as to bring an

end to corrupt practices by the
ment of these public institutions m
out India,

(v) Repor7en DpaTHs AND HEeavy
Losses pue 7o RaIN  In HiMAacHAL
PRADESH.

SHRI DURGA CHAND (Kangra) :
I am thankful to the Chair for having
permitted me to raise this matter of urgent
public importance under rule 377....

This year, Himachal Pradesh has faced
heavy and incessant rains causing death
of 141 persons. Hundreds cattle
have perished, thousands of houses have
collapsed, standing crops have bren des-
troyed and there is heavy erosion of fertile
lands, da :m;gl J'Old!, culve]ml and
brid; ides, particularly in
Knn%er:. byChamh-, Mandi, Bilaspur,
Hamirpur and Solan District. The total
loss as per reports amounts to
crores of rupees. This is too much for a
backward State to bear such a heavy
loss on account of natural calamities.

There is an urgent need to provide
adequate funds from the Central Exchequer
for relief measures in the worst affected
regions in the State and to send a Central
Study Team to make an on the spot  asess-
ment of the havoc wrought by the heavy
rains in this State and the damage caused
by the earthquake shocks in the Dharma-
sala area (District Kangra).




